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For the Appellant None

For the Respondent Shri Pijush Mukherjee, Addl. CIT, Sr. DR

ORDER

Per Shri A.T.Varkey, JM

This appeal preferred by the assessee is against the order of the Ld. CIT(A)-2,
Kolkata dated 09.08.2017 for AY 2015-16.

2. None appeared at the time of hearing but an application dated 27.12.2018 praying for
withdrawal of the appeal has been placed in the file itself. Ld. DR has got no objection to
this withdrawal. Hence, we accept the assessee’s application for withdrawal of appeal and

dismiss this appeal of assessee as withdrawn.

3. In the result, appeal of assessee is dismissed as withdrawn.

Order is pronounced in the open court.

Sd/- Sd/-
(Dr. A. L. Saini) (A. T. Varkey)
Accountant Member Judicial Member

Dated: 1* January, 2019

Jd.(Sr.P.S.)
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